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" Noti. No.11-F 3-3-4-0001-2023-XVI11-3.—In exercise of the powers conferred by sub-section (2) of Section 86
read with Section 355 of the Madhya Pradesh Municipalities Act, 1961 (No. 37 of 1961), the State Government hereby,
makes the following further amendments in the Madhya Pradesh Municipal Service (Execulive) Rules, 1973,
namely (— :

AMENDMENTS 5 .
In the said rules,-

In the SECOND SCHEDULE, in S. No. 5, for the existing entries of column (12), the following entries shall
be substituted, namely —

") By promotion of Superintendent of Class-A Municipal Councils, Revenue Inspectors and Revenue Sub-
Inspectors of Class-C Municipal Councils and employees of the Municipal Counci] having at least 5 years” experience
of the respective post. :

(i) By promotion of employees of the Municipal Council, having at least 7 years" experience on the posts
of Assistant Grade-1, Head Clerk-cum-Accountant and Accountant.”.

By order and in the name of the Governor of Madhya Pradesh,
R. K. KARTIKEY, Dy. Secy.
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